Open Court.

CENTRAL ADMINISTRATIVE TRIBUNAL

Civil Contempt Petitien Ne.84 of 20¢4.

In
Original Applicatien Ne.]487 eof 2003.

Allahabad this the 28th _day of September 2004.

Hon'ble Mr.A.K. Bhatnagar, J.M.
Hon'mle Mr. D.R. Tiwsri, A.M

Anand Kumar

Sencef late Sadhu Singh

R/e Village and Pest Office Punwarka
District Saharanpur at Present woerking
as Postman, Head Post Office Saharanpur.

esssseesApplicant.
(By Advocate : Sri Yashwant Singh)

Versus.

i Sri Raghav Lal
Chief Pest Master General
U.P. Circle, Lucknow- 22600].

2. Sri B.P. Verma
Senier Superintendent ef Pest Offices,
Saharanpur Division, Saharanpur.
$ecesssces. ESPONdents.
(By Advecate : Sri H.C. Dubey)

ORD_ER_
(By Hen'le Mr. A.K. Bhatnagar, J.M)

This C@ntem3} %Fitlen has been filed for punishing
ull disobedience & for
the respondents f or/ nen-comp iance of tha order dated 12.01.€4

passed in U.A Ne,1487 of 2063 by whlch the fellewing olrectlons

were given:

"In the facts and circumstances the O.A. is finally
disposed of at the admission stage with directien
te respondent No.z te decide the representatien of
the applicant dated 28.10.2003(Annex-8) by reas®ned
and speaking order within a peried of 2 menths:
from the date of cemmunication of this erder.®
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2e learned counsel for the respondents submitted that

he has filed counter affidavit and cempliance has alepeady been
made by the department. ILearned counsel for the respondents
invited our attention on para~8 of the ceunter affidavit

and on Annexure-~I in which C.P.M.G. UsP. Circle, Lucknow

has decided the repressntation of the applicant vide order
dated 0749742604 and the same was duly received by the

applicant en ©9:87¢2004 as shown in Annexurc=2.

3 In view of this, we are satisfied that the compliance
has already been made by the respendents. Therefore, ne case
of contempt is made eut. Accerdingly, the centempt petition

is rejected. Notices issued te t he respondents are dischargeds
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